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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 985/2019
With
Original Application No. 986/2019
With
Original Application No. 528/2023

IN THE MATTER OF:

In Re: Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh
With
In Re: Water Pollution at Rania Kanpur Dehat & Rakhi Mandi Kanpur
Nagar Uttar Pradesh
With
News report published in Dainik Jagran dated 14.08.2023 “highlights a

growing concern regarding industrial pollution in the Godhrauli village

COMPLIANCE REPORT ON BEHALF OF DISTRICT MAGISTRATE,
KANPUR NAGAR-UTTAR PRADESH ALONG WITH THE SUPPORTING
AFFIDAVIT.

MOST RESPECTFULLY SHOWTH
1. That the Hon’ble National Green Tribunal has passed an Order dated

08.04.2025 in the captioned matter. The Executive part of the order is as

follows-
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....... 4..Reply on behalf of Principal Secretary, Environment,
Forest and Climate Change, Department of Govt. UP dated
17.03.2025 has been filed responding to the recommendations
of the Amicus Curiae. In respect of recommendation no.l
concerning installation of RO — NF Water Plants to ensure clean
water supply for all domestic purposes in the affected area in
Kanpur Nagar, Kanpur Dehat and Fatehpur, response filed by
Principal Secretary, Environment, Forest and Climate Change,
UP reveals that adequate arrangement for supply of water for
drinking and domestic purposes are not made. On examination
of the details disclosed in respect of the railway colony at Afeem
Kothi where settlement of 5000 people is disclosed, we find that
supply of water from 10-11 tankers is only 50 kld which is far
less the requirement considering even the conservative
consumption norms. Same is the position in respect of other
areas also. Reply discloses the scheme which will be completed
for supply of surface water in those areas but immediate concern
is forthcoming summer season when adequate supply of water

is essential for survival.
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5. In the feasibility report concerning item no.l relating to
supply of water (page3474) it is mentioned by the committee that
135 litre per head per day water is required by those living in

that area. State must ensure adequate supply of water.

6. Learned AAG has submitted that the issue relating to supply
of adequate water in all the affected areas will be re-examined

and appropriate provisions will be made and fresh report in this

regard will be filed.

2. That, in faithful compliance with the aforesaid directions, the District
Magistrate, Kanpur Nagar, respectfully submits this point-wise report. Each
paragraph reproduces, in full, the replies received from the concerned

departments.

Recommendation 1 — RO-NF CLEAN DOMESTIC WATER

SUPPLY

3. That the Ministry of Housing and Urban Affairs has earmarked a service-level
benchmark of 135 litres per person per day for the Kanpur Municipal

Corporation area. Concurrently, Indian Standard 1172:1993 (Fourth
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Revision), titled Code of Basic Requirements for Water Supply, Drainage and
Sanitation, stipulates that urban communities should ordinarily receive 70 to
100 litres per head per day for domestic needs exclusive of flushing, and
that communities of up to 20,000 population without a flushing system must
receive not less than 40 litres per head per day through public stand-posts;
it further permits the upper figure of 150-200 litres to be reduced to 135 litres
for Lower-Income-Group and Economically Weaker-Section housing.

(Annexure-1).

. That in Juhi Bamburahia Rakhi Mandi a complete distribution system laid
under the Jawaharlal Nehru National Urban Renewal Mission
(JNNURM) for conveying treated surface water from the river Ganga had
remained idle. Pursuant to departmental letter No. Jalkal/3559/GMS-
672/2024-25 dated 22 February 2025, the Superintending Engineer, U.P. Jal
Nigam (Urban) confirmed by letter No. 533/W-49/12 dated 07 May 2025
that the network is now functional and supplying potable surface water to the

locality. (Annexure-2).

. That it was further discovered that the lane stretching from House No.
127/128-A to House No. 127/156-A lacked any pipeline; accordingly, the Jal

Kal Department has installed 132 metres of pipe and commenced regular
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supply, thereby enabling approximately seventy households to receive safe

drinking water every morning and evening. (Annexure-3).

. That as a result of energising the distribution grid and extending service to the
above-noted lane, the entire Juhi Bamburahia settlement now receives a
continuous flow of pure surface water through pipelines, fulfilling the

benchmark requirement.

. That hat the Railway Colony situated at Afeem Kothi (also referred to as
Opium Kothi, Rakhi Mandi) constitutes an informal and unauthorized slum
settlement established on the land belonging to the Railway Department,
Government of India. The said colony is not under the jurisdiction or
administrative purview of the Municipal Corporation. As a result, there is no
provision for a conventional sewerage or flushing system, nor are there
individual household water service connections in place. Owing to the
absence of basic infrastructure, the water supply to the residents of this
colony—comprising approximately 5,000 persons—is currently being
maintained through the deployment of water tankers by the concerned

authorities.
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8. That to meet this need, water tankers of 5,000-litre capacity have been
stationed at ten distinct locations within the colony, and two tractors and
four tankers undertake four to five refilling trips daily, resulting in a
delivery of 200 to 250 kilo-litres per day, i.e., 40 to 50 litres per head per

day. (Annexure-4).

9. That for the continuity of supply, the mobile numbers of the responsible
engineers are prominently displayed on each tanker so that, upon
notification of an empty vessel, an immediate replacement can be dispatched.

(Annexure-5).

10.That in addition, the Jal Kal Department obtains feedback from local
residents and carries out regular supervision of the tanker operations, with

all observations being duly recorded in supervision registers. (Annexure-6).

11.That by the measures detailed above—namely, activation of the INNURM
grid and extension of service in Juhi Bamburahia, together with a norm-
compliant tanker regimen in Afeem Kothi—the requirement of providing an
adequate supply of potable water, as emphasised by the Hon’ble Tribunal,

stands duly met in both localities.

Through
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Date: 24.05.2025
Place: New Delhi
PRIYANKA SWAMI
STANDING COUNSEL FOR STATE, UTTAR PRADESH
F-13, JANGPURA, NEW DELHI 110014

E-mail:advprivankaswami@gmail.com
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With
Original Application No. 986/2019
With
WIS . -
_ ’Lo Original Application No. 528/2023
iy

IN THE MATTER OF:

In Re: Water Pollution by Tanneries at Jajmau Kanpur Uttar Pradesh
With
In Re: Water Pollution at Rania Kanpur Dehat & Rakhi Mandi Kanpur
Nagar Uttar Pradesh
With
News report published in Dainik Jagran dated 14.08.2023 “highlights a

growing concern regarding industrial pollution in the Godhrauli village

AFFIDAVIT

I, Jitendra Pratap Singh, aged about 53 years s/o Sh. S.P. Singh is presently

posted as District Magistrate, Kanpur Nagar. having an office at Kanpur.

»

10
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1. That I am posted as stated above and well conversant with the facts of the

present case and as such competent to swear this affidavit before this

Tribunal.

2. That the accompanying report has been drafted by our counsel upon my

instructions.

3. That the contents of the accompanying report are true and correct, and the

knowledge has been derived from official records and nothing material has

r&q,tﬂ")'?ﬁ?‘b

\\\QZ/DEPONENT

VERTFICATION

Verified on solemn affirmation at Coleetpals on this 24 k4 day of

2025, that the contents of the foregoing affidavit iare true and correct to the best of

my knowledge and no part of it is false and nothing material has been concealed

therefrom.
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Virondra-Kumer UPadhylW
Notary Govt. of In
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ANNEXURE-1

IS 1172 : 1993

Indian Standard

CODE OF BASIC REQUIREMENTS FOR
WATER SUPPLY, DRAINAGE AND SANITATION

( Fourth Revision )

1 SCOPE

1.1 This standard lays down basic requirements
l‘or_w::tqr supply, drainage and sanitation for
residential, commercial, industrial and other
types of buildings in urban areas including
railway platforms, bus stations and terminals,
Seaports, airports and market yards.

L2 This standard does not take into consi-
deration the requirements of water for industrial
plants and processes which have to be provided
for separately dependin gupon individual require-
ments. It also does not take into account
overcrowding, both casual and permanent, and
is based on the assumption that the average
size of a family is 5,and 9m® floor area is
occupied by not more than two persons. It
does not provide for municipal water supply
requirements such as for street cleaning, etc.

2 REFERENCES

2.1 The following Indian Standards are neces-
sary adjuncts to this standard:

IS No. Title

2064 : 1993 Code of practice for selection,
instaliation and maintenance
of sanitary appliances ( second
revision )

4878 : 1986 Byelaws for construction of
cinema buildings ( first revision)

9668 : 1990 Code of practice for provie

sions and maintenance for
water supplies for fire fighting

3 GENERAL REQUIREMENTS

3.0 All buildings shall conform to the following
general requirements in regard to water supply,
drainage and sanitation.

3.1 All premises intended for human habitation,
occupancy or use shall be provided with the
supply of potable water, neither connected with
unsafe water supply nor subject to the hazards
of backflow or back-siphonage.

3.2 Plumbing fixtures, devices and appurte-
nances shall be supplied with water in sufficient
volume and at pressures adequate to enable them
to function satisfactorily under all normal
conditions of use.

3.3 Plumbing shall be designed and adjusted 10
use the minilaum quantity of water consistent
with proper performance and cleaning.

3.4 Devices for heating and storing water shall
be so designed and installed as to prevent
dangers from explosion through overheating.

3.5 Every building having plumbing fixtures
installed and intended for human habitation,
occupancy or use on premises abulting on a
street, alley or easement in which there is a
public sewer, shall have connection with the
sewer.

NOTE — An easement Is a right which the owner or
occupier of certain land possesses. as such, for the
beneficial enjoyment of that land, to do and conti-
nue 1o do something, or to prevent and continue 10
prevent something being done, in or upon or in
respect of, certain other land not his owa ( defini-
tion taken from Indian Easements Act, 1882 ),

3.6 Each family dwelling unit on premises
abutting on a sewer or with a private sewage-
disposal system shall have, at least, one water
closet and one kitchen sink. It is desirable
that a bath room with a tap or shower should
be installed to meet the basic requirements of
sanitation and personal hygiene.

3.7 All other structures for human occupancy
or use on premises abutting on a sewer or with
a private sewage-disposal system shall have
adequate sanitary facilities, but in no case |ess
than one water-closet and one other fixture for
cleaning purposes.

4 WATER SUPPLY REQUIREMENTS
4.1 Water Supply for Residences

A minimum of 70 to 100 litres per head

may be considered adequate for dggefﬁ‘é
needs of urban communities, apart from nop
domestic needs as flushing requirements. As

(& scanned with OKEN Scanner

@ Scanned with OKEN Scan]agr


ANNEXURE-1


IS 1172 ; 1903

4 general ryle 1
day ma

: he following rates per capita
domestje and n

considered minimum for
domestic needs:

1) For Communities with
gogulatmn up to 20 000

nd  without i
S flushing

on

) water suppl thro
standpmsp:p y -

b) water supply through
Ouse service connec-
tion

40 Iphd ( Min )

70 to 100 Iphd

2) For communities with
Population 20000 1o
00,000 together with
full flushing system

100 to 150 Iphd

3) For communities with
Population above 100 000
together  with  full
flushing system .

150 to 200 Iphd

NOTE — The value of water supply given as 150 1o
200 litres per head per day may be reduced to 13§
litres per head per day for houses for Lower Income

1oups ( LIG ) and Economically Weaker Section

of Society (EWS), dependin 0 aili
conditions. ( ) PRISNS. upoi’ preveling

4.1.1 Out of the 150 to 200 litres per head per
day, 45 litres per head per day may be taken
for flushing requirements and the remaining
quantity for other domestic purposes.

4.2 Water Supply for Buildings Other Than
Residences

Minimum requirements for water supply for
buildings other than residences shall be in
accordance with Table 1.

5 DRAINAGE AND SANITATION
REQUIREMENTS

5'1. General

There shall beat least one water tap and
arrangements for drainage in the vicinity of
each water-closet or group of water-closefs in
all buildings.

5.2 Residences

5.2.1 Dwellings with individual conveniences
shall have at least the following fitments:

a) One bath room provided with a tap,
b) One water-closet, and

c¢) One nahani or sink either in the floor or
raised from the floor with a tap.
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Table 1 Water Requirements for Baildings
Other than Residences

tlon
g:. Type of Dullding g’;;;';? lltres
m
(M @ (
i) Factories where bath rooms are 45 per head
required 1o be provided
il) Factories where no bath rooms are 30 per head
required to be provided
i) I;o;‘pilaulmilgxe!!lng laundry ):
a) Number of beds not
exceeding 100 340 per head
b) Number of beds exceeding 100 450 per head

iv) Nurses' homes and medical 135 per head

quarters
v) Hostels 135 per head
vi) Hotel 180 per head
vii) Offices 45 per head
viil) Restaurants 70 per seat
ix) Cinemas, concert halls and theatres 15 per seat

x) Schools:
a) Day schools 45 per head

135 per head
buildings refer

b) Boarding schools

NOTE.— For
IS 9668 : 1981.

fire demand in

Where only one water-closet is provided in a
dwelling, the bathand water-closet shall be
separately accommodated.

NOTE — Water—closets, unless otherwise indicated,
shall be of Indian style ( squatting type ).

5.2.2 Dwellings without individual
ences shall have the following fitments:

a) One water tap with draining arrangement
in each tenement,

conveni-

b) One water-closet and one bath for every
two tenements, and

¢) Water taps in common bath rooms.

5.3 Buildings Other Than Residences

The requirements for fitments for drainage and
sanitation in case of buildings other than
residences shall be in accordancs with Tables 2
to 12.

6 WATER SUPPLY, DRAINAGE AND
SANITATION REQUIREMENTS FOR
RAILWAY PLATFORMS, BUS STATIONS,
BUS TERMINALS AND AIRPORTS

6.1 General

The water supply, drainage and sanitation
requirement specified in 6,.2to 6.4 for railway
stations, bus stations, bus terminals, sea ports
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Horrqa—2
LABORATORY
JALKAL VIBHAG NAGAR NIGAM , KANPUR
ANALYTICAL TEST RESOIT OF DRINKING WATLH =
DATE OF SAMPLING -18/05/25
SOURCE OF SAMPLE-Tow firoy wvelt=it
SAMPLE COLLECTION BY-
PFPHYSICAL — CHARACTERISTICS
SPECIFICATIONS
il ol Rt
DESIRABLE | PERMISSIBLE LMITIN | T ""'. ~ ::“m
PABAMETERS unT ABSENCE OF =T
ALTERNATE SOURCE
1 2 3 1 2
APPEARANCE (VISUAL) - - clear clear
TEMPERATURE “C - 2 E i
COLOUR HAZEN UNITS \MAX 5 1s colouriess | colourless
TURBIDITY, NTU , BMAX 1 5 Do 38
™ 65TO8S NO RELAXATION 7.9 7.7
CHEMICAL ~ CHARACTERISTICS
[ ALL VALUES IN Mg/t )
SPECIFICATIONS
DESIRABLE PERMISSIBLE LIMIT IN
PARAMETERS UMIT ABSENCE OF
ALTERNATE SOURCE
1 2 3 1 i
TOTAL DISSOLVED SOLIDS MAX 500 2000 640 660
TOTAL ALKALINITY AS CACO, MAX 200 600 328 330
P- ALKALINITY AS CACO, MAX = s il Nil
TOTAL HARDNESS AS CACO, MAX 200 00 102 94
OXYGEN ABSORBED FROM KMNO,
IN 3 MRS AT 37°C. MAX 1.0 R - 0.6 0.8
CALCIUM AS CA~ MAX 75 200 26.4 28
MAGNESIUM AS MG~ MAX 30 100 B8.748 5 832
CHLORIDES AS CL MAX 250 1000 133 136
SULPHATES AS SO, MAX 200 400 152 176
NITRATES NO, MAX as WO Traces Traces
NITRITES AS N MAX Nia R il il
CHROMIUM AS CR* MAX 0.05 - Nil Ni
IRDN AS FE MAX 0.3 W 0.3 03
FLUORIDES AS F MAX 1.0 15 01 o1
RESIOUAL FREE CHLORIDE MIN 0.2 1.0 1.0 02
ARSENIC (23 As) 0.01 0.05 0.01 o0l

REMARK- 8oth water are potable. h%‘a {

Jal ¥al Vibhg Nagar Nigam Kanpur
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Decimal
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